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Supply of Wheat and Rice to Poor 
at Subsidised Rates 

3 61. SHRI CI-IINTAMANI JENA: 
Will the Minister of RURAL DEVELOP-
MENT be pleased to state : 

(a) the quality of wheat and rice s~pplied 
to each State during the months of January 
and February, 1984 under the scbeme to 
provide rice and wheat to tbe poor scc:tions, 
of society at subsidised rates ; 

(b) tbe Dumber of persons benefited 
during the said period in each 'State ; and 

(c) whether Government will consider to 
continue their scht"me for the year 1984 ? 

THE MINISTER OF STATE OF THE 
MINISTRV OF RURAL DEVELOPMENT 
(SHRI HARINATHA MISRA) : (a) Food· 
grains cOf'forming to (uir avcr~ae quality 
(FAQ) are suppJied under NREP/RLEGP 
by the Food Corporation of India . Same 
quality of ,wheat and rice is supplied at 
subsidised rates. 

(b) The disrribution of (oodarains to tbe 
entitled woJrkers is made on the basis of 
I kg. p!r h~ad per day. Information is 
collec[ed only regarding the quantity of 
foodsrains utiUsed and the mandays aenera· 
ted in a State. Inform:ttion re-Iardinl the 
number of persons benefitting under tbe 
scheme js not monitored. 

(c) Yes, Sir. 

Vie of Sabsiclilillyea aDder I.R.D.P. 

3662. SHRI MADHAVRAO SCINDIA : 
Will tbe Minister of RURAL DEVELOP .. 
MENT be pleased to stat«; : 

(a) wbether Govern..,,' propote to 

chanle the format of Inte,rated Rural 
~velopment Proaramme to plug loopholes 
an the use of subsidjes liven for implementa .. 
tion of the programmb ; 

(b) if so, what loophoJes have come to 
Government's notice in. this regard; snd 

Cc) what percentage of the total expenses 
incurred on the programme and or tbe sub-
sidy arc estimated to have been divened. 
misused or misappropriation as a result of 
these loopholes ? 
• 

THE MINISTER OF STATE OF THE 
MINISTRY OF RURAL DEVELOPMENT 
(SHRI HARINATHA MISRA) : (0) and 
(b). OccasionaJ complaints have been 
received with regard to the misuse of sub-
sidy and resultant malpractices in the 
implenlentalion of Integrated Rural Dove-
lopment Programme. To minimise this, 
some procedural changes are beina explored. 
One of the suggcstions which is beina 
examined in this Ministry is the PUS51baJity 
of rado('ting the system of assistance 
announced for the educated unemployed in 
which the subsidy is kept in deposit with 
tbe banks with interest accruing to the 
beneficiaries and is adju~ned Blains' ,he 
instalments or recoveries when they fall due. 

(c) No such e~timation is available. 

Lo" PrH5ure or Drinldag \\'lIt"' 
In Oelbl 

3663. SHRI R.L.P. VERMA: 
SHRI KESHORAO PARDHI : 

Will the Mini5ter of WORKS AND 
HOUSING be pleased to ~tatc : 

(a) whether Government are aware tbat 
due to low pressure of drinkinl water, tho 
relidents of Teliwara, Deputy Ganj. ccc: 
Delhi arc faeina areat djfficulties ; 

(b) whether many residents of the area 
are usiDI motor pumps to make the water 
available: at tbe upper storey or the buUdinl ; 

(c) whether it is.in violation of rules to 
use motor pumps in the residential area ; 
aDd 

(d) If 80, wbether Government propolC 
to Cak. aetioa apiDic thole J'OIideD" who'l 




